
T.C.P No. s34 / (MAHI I 2ot7

CORAM: SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

NAME OF THE PARTIES: Sandeep Steels
Vis.

SSV Engineers P\4. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER

1. The Learned Representative of the petitioner is present.
2. From the side of the petitioner counser praced on record the order of the Honue

Hlgh Court dated 04.01.201g according to which the Debtor M/s S.S.V.
Engineering pvt. Ltd' is the party as a Respondent and petitioneit?r. Vinay,has
been progeeded with an appointment of Official Liquidator, ^ /

t Jlrrla)c-3' since the proceeding has been initiated by the Hon,bre High court, therefore, the
Petitioner is granted riberty to rodge its craim before the offrciar Liquidator. The
Petition is di dof accordingly.
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Member (Judicial)
16.01.2018.
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Member (Judiciat)

_i'/_ l
antula Mohan

i

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

Present:

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TzuBUNAL ON 16.01.2018


